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SHRI RAM NIWAS MIRDHA; First of 
all, I would like again to reiterate that the 
Bansagar Agreement would not come in the 
w'ay of Sone Canal system. As a matter of 
fact, it will stabilise the system. 

 

SHRI RAM NIWAS MIRDHA: Sir, the 
total water availability io the Sone basin at 75 
per cent dependability comes to 14.25 acre 
feet, and under the inter-State Agreement the 
shares of various States are as under; 

Madhya Pradesh—5.25 million acre feet. 

U.P. —1.25 million acre feet. 
Bihar —7.5 million acre- feet. 

 
SHRI RAM NIWAS MIRDHA: This 

would increase in a way, it is expected to 
increase, the supply in the system, and, if 
nothing else, at least to stabilise it. As regards 
dredging, this 'has been discussed in this 
House before also and I have said we have 
consulted experts on this prob- 

lem on a number of occasions and it is their 
opinion, a considered opinion, that dredging  
of   big   rivers.. . 

MR.  CHAIRMAN: Canals. 

SHRI RAM NIWAS MIRDHA: These are 
very big canals and canals are dredged as a 
part of their own annual maintenance. It is 
true that maintenance of some of the canal 
systems may not be up to the standard. But to 
have a programme of dredging rivers or big 
canals us such has not been found to be viable 
from the technical as well as economic 
angles. 

 
SHRI RAM NIWAS MIRDHA: That is 

obviously the concern of the State 
Government and I don't think you would wish  
we interfere  with it  in  (ha  way. 

Flood   control   department   of   
Delhi Administration 

*43. SHRI RAM BHAGAT PASWAN: 
Will the Minister of IRRIGATION be 
pleased to state: 

(a) whether it is a fact that payment to the 
works done by the Mechanical Division of 
the Flood Control Department of the Delhi 
Administration is made on hire basis and no 
assessment is made for the work done by the 
machine; 

(b) whether it is also a fact that private 
contractors are awarded works instead; and 

(c) if so, what are the details ki this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF IRRIGATION (SHRI RAM 
NIWAS MIRDHA) (a) Delhi Administration has 
informed that for the use on departmental works 
of the machinery, which are operated and 
maintained by the Mechanical Divisions of the 
Flood Control Department of Delhi Ad-l    
ministration, payment is    made   to    the 
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Mechanical Divisions on the basis of hours of 
their use on the works at a specified hourly 
rate. The work done by these machines is also 
measured on the basis of cross-sections. 

(b) and (c) Delhi Administration has 
further informed that in order to complete the 
work expeditiously the earthwork is being 
executed both through contractors and also by 
the departmental machines according to the 
site conditions in different reaches. Important 
schemes on which works ace in progress are: 

1. Increasing the capacity of Najafgarh 
drain. 

2. Re-modelling of Nangloi drain. 

3. Construction      of      Supplementary 
drain. 

4. Construction of  Shahdara    drainage 
scheme. 

5. Construction of laitpur drain. 

 



 

 
SHRI RAM NIWAS MIRDHA; Sir, I 

will readily concede that because of the 
difference in rates more work is done by 
manual labour, which means more or less 
by the contractors, and I cannot give-the 
figures but it is more than what is being 
done by the machines. 
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SHRI  RAM  NIWAS MIRDHA:  It is 
not correct that it has been shifted.   Only in 
ihe Rohini Complex, ths   Administration    
itself     suggested    certain    changes which  
were  considered.     But     the   basic flow of 
the suplementary   drain   has   to fellow  
certain  levels  and.  therefore, it is a   
:echnical  proposition  as  to where and how 
the drain    will    go.    Possibly,    the people 
do not want it to go through their area? and 
that is why the Delhi Administration is facing 
difficulty as to    how   it 

should be constructed. My request to the hon. 
Members from Delh is to impress upon the 
Administration that it is a very serious 
problem and seeing our experience in 1977 
floods, something very urgently has to be 
done so that the same situation may not be 
repeated. 

 

MR. CHAIRMAN:  Next question. 

Procurement  of substandard     foodgrains 

*44. SHRI    SHRIDHAR    WASUDEO 
DHABE:f 

SHRI SURESH KALMADI: 

Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(a) whether it is a fact that there is a lot of 
pilferage of foodgrains procured by the Food 
Corporation of India during transit, if so, 
what are the details theteof for the last three 
years; 

(b) whether it is also a fact that there is 
inadequate storage facility, if so, the extent of 
losses of foodgrains on that account during 
the last three years; 

(c) whether it is a fact that foodgrains 
below the specifications prescribed by the 
Food and Civil Supplies Ministry are pro-
cured by the F.C.T., if so, what are the details 
thereof for the last three years; and 

(d) what action Government are taking in 
the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES     (SHRI     BHAGWAT    JHA 

†The question was actually asked on the 
floor of the House by Shri Shridhar Wasudeo 
Dhabe. 


